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" 110. SHRI LAKSHMAN MALLICK: 
lVDl tile MInIster of AGRICLTUURE 
'be pleased to state: 

(a) whether It IS a fact that prIces 
Clf vegetables and food. rains have shot 
UP cQu:5Iderably dunng the last two 
months, and 

(c) If so, the reasons therefor? 

THE MINISTER OF STATE IN 'l'HE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
It. V. SWAMINATHAN)' (a) and (b). 
The EconomIC Adviser's Index of 
wholesale prices (wIth 1970-71-] 00 as 
base) regIstered the following changes 
from May to July, 1981' 

Month Foodgrams Vrgetablt's 

May, IgBl 

Junf", 1981 

July, Iq81 

-------

173 7 

171' 5 

202 7 

The prIces have mamly risel1 In 
July. Thls rIse IS partly seasonal r.&n.::1 
partly due to transport ott ene~ s 

and lDcrease In transport cost. 

TubeweUs sanctioned in Orissa with 
World Bank Assistance 

111 SHRI LAKSHMAN MALLICK: 
Will the Mimster of IRRIGATION be 
pleased to state = 

(a) the number of state tube 'Wells 
sanctionE"d for small farmers In Orissa 
under the irrigation schemes financed 
with World Bank assistance; 

(b) whether the funds unde~ this 
pto,ramme are beinl spent through 
the Centra} Ir-rigation Department; 
and 

(c) if so, the details in this re ~rd  

THE U 1 m~ OF ~ ~1 ~  
~ U~ ~  OF .IlqU<fAJ.J.uit 

(SHRI Z. R. ANSABI): <a> So iar as 
this Ministry is aware, there is no 1rri" 
gatiOJi sc:beme for t~ cO!dtruction of 
State Tube-wells for small a~ers ill 
Orissa, financed with tlle World Bank 
assistance. 

(b) and (c) Does not arise in view 
of (a) above. 

NatioDal water DeveloPJDat .\geDcy 

112. SHR! R. L. BHATIA: 

SHRI R. P. GAEKWAD: 

SHRI JAI NARAIN BOAT: 

Will the Minister of IRRIGATION 
bE" pleasE'd to state: 

(a) whether hiS Ministry propose to 
set up a national water development 
agency to carry out surveys and inves-
tigations for mter~ n m  various ri-
vers, creating optunum storage capa-
city for water harnessing the waters 
which are now' going waste and tranS'" 
ferrlng the surplus flow for utihsation 
in deficit regions; 

(b) if so, the broad outlines of the 
proposal; 

(I..) when it 15 likely to be Imple-
mented, and 

(d) the tot 11 (,lpital ouUay Involved 
therein? 

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z tit ANSARI): (a) to (c). The 
Government of India haVe decided to 
constitute National Water Development 
Agency as a Society to be registered 
under the SoCieties RegistratIon Act. 
1860 to undertake detailed surveys and 
investigations of the possible storage 
reservoir sites as well as Inter-connect-
ing llnks and to prepare feasibility re-
ports in respect of the Peninsular 
Rivers Development Component of the 
National Perspectiv., for Wflter ReSQUr-

. pes Development prepa,..d by the l\cUD-
istry of Irrigation and Central .... fer 




